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C.P. No. 48/1996
I.LA. No. 59/2017

Present: Hon'ble Member, Shri M.B. Gosavi (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 28™ SEPTEMBER, 2018, 10:30 A.M

Name of the Company Chotoo Sud -Vs- Bhagwan Finance Corporation Pvt. Ltd.

Under Section 397/398
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127. 28-09-2018 - CP No0.48/1996 - Chotoo Sud Vs. Bhagwan Finance
Corporation Ltd. & Ors.

GRODER

The Petitioner appeared in person. The Ld. Counsel for the Respondents
also appeared. The Id. Counsel for the Petitioner No. 2 in IA No. 378/2014
also appeared.

Perused the record.
Heard the Ld. Counsel for the Respondent as well as for the Petitioner.

In view of the Order of the Hon'’ble High Court, Calcutta in CO No.
1480/2017, this Tribunal has to consider CA No.378/2014 afresh.

The CA No. 378/2014 is now fixed for re-hearing in view of Hon’ble High
Court’s Order.

The IA No. 59/2017 stands disposed of.

The CA No0.378/2014 is now fixed for hearing on 15-11-2018.
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